Jeld militants openly operate two imposing boarding schools in Bahawalpur viz. Darul-uloom

hMadina school and Usman-o-Ali school.

(c) The Government has been, on a continuing basis, reviewing the security
arrangements in the light of the merging challenges, and a number of important decisions
and measures have been taken. These measures, infer-afia include augmenting the strength
of Central Para Military Forces, amendment of the CISF Act to enable deployment of CISF
in joint venture of private industrial undertakings; establishment of NSG hubs at Chennai,
Kolkata, Hyderabad and Mumbai empowerment of DG, NSG to requisition aircraft for movement
of NSG personnel in the event of any emergency; strengthening and re-organizing of
Multi-Agency Centre to enable it to function on 24x/7 basis for real time collation and
sharing of intelligence with other intelligence and security agencies; tighter immigration
control, effective border management through border fencing, flood lighting, deployment of
surveillance equipment and coastal security. The Unlawful Activities (Prevention) Act, 1967 has
been amended and notified in 2008 to strengthen the punitive measures to combat under the
MNational Investigation Agency has been constituted under the National Investigation Agency
Act, 2008 to investigate and prosecute offences under the Acts specified in the Schedule. As a
part of steps to counter terrorist threats, the National Inteligence Grid (NATGRID) has been

created.
Marine Police Academy for Kerala
1621. DR. T.M. SEEMA: Will the Minister of HOME AFFAIRS be pleased to state:

(a) whether Govemment of Kerala has requested for sanctioning a Marine Police

Academy for Kerala; and
(b) whether Govemment will sanction the same?

THE MINISTER  OF STATE N THE MINISTRY OF HOME  AFFAIRS
(SHRI MULLAPPALLY RAMACHANDRAN): (a) Yes.

(b) The suggestion to set up National Marine Police Training Institute is under

examination in the Government of India.
Rescued child workers forcibly taken away from South Delhi

1622. SHRI BALWINDER SINGH BHUMDER : Will the Minister of HOME AFFAIRS be pleased
to state:

(a) whether it is a fact that Delhi Police recently liberated over fifty boys below 14 vears of

age, illegally employed in the Zari industry in South Delhi area of the Mational Capital;

(b) whether itis also a fact that the rescued child workers were forcibly taken away by a

moh led by political workers of the area;

(c) if so, the specific details of the case and whether Delhi Police has lodged a criminal

cases against their involvement;
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